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INTRODUCTION 

I, tile Ghll'irmltn'of the CommHtee on Papers laid On the Table,' having 
betttr-antnotised by tbeCommitt~e'to present the Report on their behalf, 
pt_nt tbU tfleit" Ninth Report on the action taken or proposed to 'be 
tltetI'tIy GO'fei'tttnettt on~Ttain' recommendations/observations Of the Co-
nitWitt~ on Papers' laid on ;tbe Table 'made in their First to Fiftb Reports 
(Seventb Lok Sabba)_ 

2. Tbematterscovered by this Report were considered by the Co-
mtnittetl1atitheitsittinglteld on 9 July, 1985. 

3: At their sitting held on I October, 1985. the Committee heard oral 
evidence of tho represel1tatives of (i) the Ministry of Food and Civil Supp-
Ii~ oU'implttnetttation of recommendations/observation!'; made by the Co-
mmittee in paragraphs 1.10 to 1.14 of their Fint Report (Sevenih Lok 
Sabbahegardiogdelay;in laying ,Annual Reports of the Development 
Council for Sugar'lneustry ; and (ii) the Ministry of Agriculture on imple-
lementation of recommendations/observations made in Paragraphs] .20 to 
1. 28 of the Fourth Report (Seventh Lok Sabha) regarding delay in laying 
Certified Accounts of the Animal Welfare Board. At their sitting held on 
16 January, 1986, the Committee heard oral evidence (If the representatives 
ofn) the Ministry of Human Resource Development on implementation of 
recommendations/observations made by the Committee in (a) paragraphs 
2.10 to 2·13 of their Third Report (Seventh Lok Sabha) regardmg delay in 
laying Annual Reports and Audited Accounts .f the Sahitya Akademi; 
and (b) in paragraph. 3.7 to 3.9 of the Fifth Report (Seventh Lok: Sabha) 
regarding delay in laying the Audited Accounts of the National Book 
Trust, New Delhi; and (ii) the Ministry of Transport in implementation of 
recommendations/observatioDs made in paragraphs 2.10 to 2.15 of the 
Fiftb Report (Seventh Lok Sabba) regarding delay in laying Annual 
Reports and Audited Accounts of the Shipping Develcpment Fund Co-
mmittee. At their sitting belp on 17 January, 1986, the Committee heard 
oral evidence of the representatives of (j) the Ministry of Industry on 
implementation of recommendations/observations made by the Commi-
ttee in paragrapbs 1.36 to ],42 of the Second Report !Seventh Lok Sabba) 
regarding delay in laying Annual Reports, Audited Accounts and Audit 
Reports thereon of the Khadi a:ld Village Industries Commission. Bombay; 
and (ii) The Ministry of Labour on implementaicn of recommendations/ 
observations made by the Committee in (a) paragrdphs 2.21 to 2.27 of the 
Second Report (Seventh Lok Sabba) regarding delay in laying Annual Re-
~t-aa~Audi~dAccounts of the National Labour Institute, New Delhi; 

(v) 



(vi) 

and (b) paragraphs 1.27 to 1.31 of thc Third Rcport (Scventh Lot Sabha) 
rCl!ardin! delay in laying Annual Accounts and Audit Rcports thereon of 
the employee's Provident Fund Organisation. 

At their sitting held on 27 January, 1916. thc Committee hcard oral 
nidcnce of the representatives of the Ministry of Petroleum and Natural 
Oaa on implementation of recommendations/obscrvations made in para-
arapbs 1.16 to 1.20 of the Fiftb Report (Seventh Lot Sabha) regarding 
delay in laying AnDual Reports of the BODaaiaaon Refinery and Petroche-
micals Limited . 

.t. The Committee wish to expresl their thanks to the reprcsentatives 
of tbe Ministrica of Food and Civil Supplies, Agriculture, Human Re-
,ource Development, Transport, Industry, Labour and Petroleum & 
Natural Gas for furnishing information desired by the Committee. 

S. The Committee considered and adopted this Report at their 
litting held on 17 April, 1986. 

6. A Itatement giving summary ot recommendations/observations of 
the t:ommittee is append~d to the Report (Appendix-XII). 

NEW Dum; 
29 AF.'U, 1986 

M.V. CHANDRASHEKARA MUR.THY. 
Chairman, 

Ccm"'itt~t on PI/pUS laid on th~ 7l1ble. 



CHAPTER I 

IMPLEMENTATION OF RECOMMENDATlONS/OBSERVATlONS 
MADE IN PARAGRAPHS 1.1 TO 1.10 OF THE FIRST REPORT 
(SEVENTH LOK SABHA) OF THE COMMITTEE ON PAPERS LAID 
ONTHE TABLE REGARDING DELAY IN LAYING ANNUAL 

REPORTS OF THE DEVELOPMENTCOUNCIL FOR SUGAR 
INDUSTRY 

The Committee on Papers laid on the Table in their First Report 
(Sevrnth Lok Sabha) presented to the'House on 28 July. 1980 had examined 
the cases of delay in laying the Annual Reports of the Developmeat 
Council for Sugar Industry. The recommendations/observations made by 
the Contmittee in this regard and the replies of Government thereto are 
given at Appendix-I, 

1.2. The Committee on Papers laid on the Tabfe considered the action 
taken replies received from the Ministry of Agriculture (Department of 
Food) at their sitting held on 9 July. 1985. The Committee Inter-alia 
observed that despite the acceptance by the Ministry of the Committee's 
recommendation for timely presentation of reports and accounts to Parlia-
ment and instructions issued by the Ministry in that regard. the AtlOual 
Reports and Audited Accounts o~ o~ganisations ~nder th~m were not beiDg 
laid on the Table of the House wlthlD the prescribed Penod of nine months 
after the lose of the &ccounting years. The Committee. therefore. desired. 
that the representatives of the Ministry of Food and Civil Supplies be invi-
ted fo appear before the Committee for oral evidence in the matter. 

\.3. The representatives of the Ministries of Food and Civil Supplies 
3nd Agriculture appeared before the Committee at their sittipg he!d on 
1 October. 1985. 

1.4. Asked to explain the circumstances which led to delay in imple-
menting the recommendations of the Committee, the 'Joint Secretary of the 
Ministry of Food & Civil Supplies stated th1t the directions and guidance 
given in the recommendations of the Committee had been noted meti- ' 
cu\ously by the Ministry and the Development Council for Sugar Industry 
and as a result thereof the Annual Reports and audited Accounts of the 
Council from 1979-80 to 1983-84 were placed before Parliament in time. The 
witness further stated that necessary, instructions have already been issued 
to the Council to ensure timely laying of the Annual Reports and Audited 
Accounts hereinafter. 



1.5. The Committee note with satisfaction that as a result of the 
instructiolls iSPutd by the Ministry of Food and Civil Supplies to the 
Development Council for Sugar laf'IHItr!Y. die Annual Reports and Audited 
Ae<:ounts of the Council for the years from 1979-80 to 1983-84 were placed 
bofo:;e~arl~-iD t~. . 

1 

1.6. The Comm:Uee, however, obsene tbat there 'aR a DUmber ... ! 
other or,g8nisations under the Ministry whose Aunoal.epetts and~iUId 
Accounts are not being placed before Partiameat ...,it:ttinlile prescribH 
period. Tne Committee need hardly poiDt out tIlat t1re very 1'UfPOIIe of 
laying these docnments before parliameutis-1Jefeated if these are not made 
available to Members of Parliament before the demands for grants of the 
Mioistry .concerned are Jlotfld and Members1iOt <8n .QPpor.tu.ni.ty toe~ess 
tJt.eic' views thereon and ·point out die shortcomiags..of the organisations_ 
11It Committoe would, thecefofe, like to .reiteratetbeir .earlier recommenda-
tion made'ia paragraph 3.5 oi their First -Report (Li·fth Lok Sabha) wherein 
Il'"eriod of'9 montbs:has been prescri1md for prCllCDtingthe Allnual~rts 
and Audited Accounts of the organisations and trust that .the .Ministry will 
impress upon them to ~omply with the aforementioned recommendation 
ana 1ay the required documents on the 'la~ ef flIe '.JIWuse within the'·pre. 
scribed time limit. 



tHAPTER II 
lhiPUiMENTATION OF aECO.MMENDATIONSIOBSE-R VA TJONS 
MAnE IN P/dlAGIM.PHS 1.36 TO 1.42 OF THESECOND REPORT 
(&EViNTH 1.0& SABRA) OF THE COMMlTTEE ON PAPERS LAID 
ON TilE TAIILE R.EGAIlDlNGDELAY IN LAYING ANNUAL 
REPORTS, AUDITED ACCOUNliS AND AUDIT REPORTS THERE-
ON OF 1'HEKHADI AND VIlLAGE INDUSTRIES COMMISSION, 

BOMBAY. 

2.1. The Committee on papers laid on the Table in their second 
report (Seventh Lok Sabha) presented to tbe House on 12 December, 1980 
had examined the cases of delay in laying before Parliament the Annua} 
Reports. Audited Accounts and Audit Report tbereon of tbe Kbadi and 
Village Industries Commission. Bombay .. The recommendations/observa· 
tions .by the Committee in paragraph 1.36 to 1.42 of tbe Report in regard 
to laying of the Annual Reports and Audited Accounts of tbe Kbadi and 
Village industries CommissiolltF Bombay, and the replies of Government 
thereto are aiven at Appendix·/l. 

2.2. The Committee on Papers laid cn the Table ooasidered the 
action taken repHesreceived from the Ministry oflodustry and Company 
Atfairs at their sitting held on9 July. 1985. The Committee Inter-alia 
observod that inspite trl'the acc:eptaacc conveyed by the Gcvernment to 
the Committees recommendatioes the A1I9Ua1 Reports and ADditcd Acco-
unts of the Commission were being laid on the Tqle of the· House with 
delay. The Committee. therefore. desired that the representatives of the 
'MiaiStry of Industry beinvited to appear before the Committee to eluci-
. chtle: the ·matter. 

2.3. The representatives of the Ministry of Industry appeared befoi'e 
the Committee at their Sitting held on 17 Janu ry.1986. 

l.4. On being ukeet whethet the Kbadi andViUaae Industries c... 
mission 1957 had been amended as recommended by the Committee earlier 
to provide therein a period of nine months after the close of the account-
iQg year, for laying the Annal Reports and Audited Accounts of the 
COmmission 011' the Table of the House, the Joint Secretary, Ministty of 
Indust(y stated that the rules had not been amended so far. However, the 
Ministry had issued written instruction OD 30 March, 1984 to the Commis-
sion to stick to the time schedule laid down by the Committee for tbe pur-
pose. Oft beiDI pointed oat laxity on the part of the Ministry to amend 
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tbe rul .. oVer the period of six years, tbe Financial Adviser, i<. vtc explain-
ed the position as under: 

"The K. VIC itself waS ha villg certain problems in ad bering to the 
time-limit of finalisation of accounts upto 30th June and there 
was a long drawn corr~spondence in those days exchanged with 
the Ministry pointing out the various problems and the KVIC was 
insisting that they be allowed to adhere to the provision contained 
in the existing rules. Now, they also pointed out the various 
problems involved in replying to the audit objections and so on. 
That thing was going on. Certain suggestions were made. 
Finally, the Ministry took a decision that we have to adhere to 
the time schedule laid down by the Lok Sabha Committee. 
This took some time and by·1 ')84. they issued instructions to us. 
Thereafter. the KVIC h~s also been following timetable regarding 
finaIisation of accounts. Even this year .. we have followed this 
one. As reg~rds ameDdment of rules, I agree that it could have 
been done earlier, but the Ministry was watching how fAf we 
would be in a position to adll(·r~to this in actual practice. Now 
that the Minibtry is satisfied in the last two years that the 30th 
June deadline is being adher.ed to, we have come round to the view 
that tbis is the -time to amend tbe rules and they have decidrrd to 
amend the rules. Amendment wiIl be no problem We have only 
to check up how ·the wording is there in t~ case of othe, similar 
institutions, We will adopt an appr,opriate wording and do it in 
a couple of monthlt ... 

J' 

2.S. On beingellquired as to what steps had been taken for the 
receipt of recoupment bills for adjustment of imprest money in time:so. that 
finslisstion of accounts of the Commission is not delayed, the witness 
Itated that this problem had been overcome to a large extent and the 
imprest recoupments were now being received fairly well in time. As such 
the difficulty in closing of accounts within the first three months were not 
there· 

2.6 .. Identifying the ~ tages of delay. the witness pointed out that the 
delays were mostly at the stages of auditing of accounts and replying 
to the audit queries which were in large numbers. In this connection he 
stated that the Audit took 55 days in auditing the account for 1983-84 and 
16 days for 1984-85 and KVlC t('ok 105 days in resolving audit queries for 
19&3-84 and 100 days for 1984-85. He admitted thatthe time taken in 
r.aolving audit queries was on the high side and needed to be cur'tailed by 
K.VIC. He further stated that the Auditors took thereafter 67 days in 



furnishing the Final Audit Report for the year 1983-84 and the report (or 
the year 1984-85 is yet to be received. 

2.7. As regards the remedial meaSJ.lres proposed to be taken. the 
witness stated that the Commission would in future seriJ its representatives 
to the field offices to gr t the reply to the audit queries so as to curtail the 
time taken on this account. They would also request the audit authorities 
to simultaneously send one copy of the final report to the Minhtry as well 
as KVIC at Bombay. The witness assured the Committee that the Ministry 
and the Commis~ion would leave no stone un turned to see that from the 
year 1985-86 onwards alI the ~tages of finalisatlOn of accounts get com-
pleted within the stipulated period of nine months. 

2.8. The Committee are unh~ppy to not:: that despite their recom-
mendation made ip. pangraph I 42 of their Second Report (Seventh Lot 
Sabha) presented to Lok Sabha in Dt:cember, 1980 which Jays down that 
the Ministry of Industry should take urgent steps to amend the Khadiand 

'VilIage Industries Commission Rules, 1957 so as to provide therein a period 
of nine months, after the close of the particular accounting year, for laying 
the Annual Reports and Audited Accounts of the Commi"sion before 
Parliament, the Minitry of Industry have not shown any seriousness in 
complying with the Recommendation of the Committee. The committee 
deprecate the complecent attitute shown. py the Mini try in the matter and 
would like to reiterate the said recommendation for compliance in !etter 
lind spirit in future. 

2.9. The Committee were informed by the representatives of the 
Ministry of Industry that the delay in submission of the reports nnd 
accounts <:If the Khadi and Village Industries Commission was mainly due 
to the time involved in collecting information from Field Offices aDd in the 
sphere of auditing viz. time taken for audit resolving the audit queries; 
furnishing of the final audit report by the Auditors etc. Collection of 
information from the field officers. though located all over the Country, 
should pose no problem if the matter is followed up regularly by corres-
pondence and if necessary, by personal contacts. The representative of the 
Ministry has already admitted before the Committee that the problem 
regarding receipt of recoupment bills for adjustment of imprest has been 
overcome to a large extent. Having identified the stages of delay, the 
Committee feel that these delays could now be avoided by streamlining the 
procedure and taking appropriate measures for the purpose. The Committee 
feel confident that if concerted efforts are made by Khadi and Village 
Industries Commission and the Ministry of Industry, the Annual Reports 
and Audited Accounts can be laid and will actually be laid in future within 
the period of nine months orescribed by the Committee. 



CHAPtttt ilt 

IHl'J-EMENT ATION OF RECOMMENDA TlONS/OBSERVATlONS 
MAbE IN PARAGRAPHS 2.22 TO 2.27 OF THE SECOND REPORT 
(SEVENTH LOK SABHA) OF THE COMMITTEE ON PAPERS 
LAID ON THE TABLE REGARDING DELAY IN LAYING 
ANNUAL REPORT AND AUDITED ACCOUNTS OF NATIONAL 

LABOUR INSTITU"fE, NEW DELHI 

3.1 The Committee on Papers Laid on the Table in their Second Report 
(Seventh Lok Sabha) presented to the House on 12 December-, 1930 had 
examined the cases of delay in laying the Annual Reports and Audited 
Accounts of the National Labour Institute, New Delhi. The recommenda-
tions/observations made by the Committte in this regard and the replies of 
the Government thereto are given at Appendix-III. 

3.2. The Committee on Papers laid on the Table cOfIsidered tire 
action taken replies received from the Ministry of Labour at their sitting 
held on 9 July. 1985. The Committee inter-alia observed that despite tbe 
acceptance by the Ministry of the Commrttee's recommendations and the 
instructions issued by the Ministry to the National Labour Institute in ·that 
regatd. the Annual Reports and Audited Accounts oflhe Institute were nGt 
being laid on the Table of the House within the prescribed period of nioe 
monts after the close of the accounting years. The Committee. therefore, 
__ ired lilat the representatives of the Ministry of Labour be invited to 
~~ppear before the Committee [or o'al evidence in the matter. 

3.3. The representative s of the MiRistry of Labour appeared before 
tbeCGOlmittee at their sitting held on 17 January. 1986. 

3.4. On being enquired whether the time schedule as recommended 
earlier by the Committee on Papers laid on the Table to facilitate timely 
presentation of the annual/eports :1nd accounts before Parliament bad 
been. drawn up by the National Labour Institute and whether the Ministry 
wa~ satisfied with the said time schedule, the Additional Secretary, Min.istry 
ofLabuur statc:d that such a time scbedule had been drawn up as recom-
mended by the Committee aod followed strictly to adhere to the time limit 
of nine months laid down by the Committee. He further stated that the 
docu.mcnts are now being laid on tbe Table of House within tbe specified 
time limit aDd tb.e Institute did not have any problem on that account. 

3.5. On belal asked to state whether the rules of the Institute had 
tleen'aaended to tb_ aeaircd effect, providing therein the time limit of nine 
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months for laying the Annual Reports and Audited Accounts ofthe Institute 
on the Table of the House, the witness stated that the rules were amended 
to the desired effect in 1982· 

3.6 On being a~ked whether the documents for the year 1975-76 
aOO 1976-77 laid on the Table without their berogadopted by the Oener.al 
Ca.ocil could be considered valid documents. the witness statcdthat tbere 
... as no Genenl Council at that time since the 3 years term of the General 

Coullcil had expired somewhere in 1976 and the new General Cou-,ci! 
could be.constituted only sometime in 1979. The witnessagleed that the 
documents wlirhout their being considered by the General Council could 
not be held vaJid document and ought not to have been praced before 
Partiament. He accepted . the .Iapse on the part of the IDst~tute and the 
Mirristry in this regard. and promised that this would not. recllr in future. 

3.7 The Committee pote with satisfaction, the marked improvement 
in tbe positicn _of laying the aonual reports and accounts of the National . 
Labour Jn~titute on the Table of the House. The delay in laying these 
documents, which ranged from 24 months to 14, months in respect of the 
years 19'15-7(to 1978-79 had since come down to 2 months. 52 days and 
21 d::ys for the years 1979-80. 1'98! ·1<2 and 1983-84 respectively and witbno 
delay in respect of the years 1980-81 and 1982-83. The Committee also 
note that, as lecommended by them, the rules of the rnsHtute ·havebeeu 
amended in the year 1982 providing therein the time limit of nine mOJltbs 
for laying their annual reports and audited accounts on the Tuble,of the 
House. 

Tbe Committee hope that the accelerated progress shown by the 
National Labour -Institute in pre~enting their documents before Parliament 
shall be maintained. The circumstances and the reasons that led to the 
delay in submission of these documents in some of the intervening -years 
should be identified and r!ecessary precautions taken to avoid delay on any 
acoountwbatsoever in future· It s·hould ailio be ensured that the reports 
and accounts are duly adopted by the General COlJnci) before they arc: 
presented to -Parliament. 



CHAPTER IV 

IMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
MAPE IN PARAGRAHS 1.27 TO 1.31 OF THE THIRD REPORT 
(SEVENTH LOK SABHA) OF THE COMMITTEE ON PAPERS 
LAID ON THE TABLE REGARDING DELAY IN LAYING 
ANNUAL ACCOUNTS ANrJ AUDIT REPORTS THEREON OF 

THE EMPLOYEES' PROVIDENT FUND ORGANISATION 

4.1. The Committee on Papers laid on the Table in their Teird Report 
(Seventh Lok Sabha) presented to the House on 26 February. 1981 had 
examined the cases of delay in laying the Annual Accounts and Audit 
Reports thereon of the Employee's Provident Fund Organisation. The 
recommendations/observations of the Committee in this regard and the 
replies of Government thereto are given at Appendix.-IV 

4.2. The Committee on Papers laid on the Table considerC'd the 
action taken replies received from the Ministry of Labour at their sitting 
held on 9 July, 1985. The Committee inter alia observed that despite the 
acceptance by the Ministry of the Committee's recommendation and 
instructions issued by the Ministry to the Or ganisation wherever required, 
the Annual Reports, Audited Accounts ana Audit Reports thereon of the 
Employees' Provident Fund Organisation continue to be laid on the Table 
of the House with delay. The Committee therefore, desired that the 
representatives of the Ministry oJ Labour be invited to appear before the 
Committee for explaining fhe reasons fM delay in the matter. 

4.3. The representativClS of the Ministry of Labour appeared before 
the Committee at their sitting held on 17 Ja1luary, 1986. 

4.4. When asked to explain the reasons for delay ranging from 39 to 
58 months in laying th~ Audited Accounts and Annual Reports of the 
Employees' Provident Fund Commissioner for the years 1973-74 and 1976-
77. the Additional Secretary, Ministry of Labour stated as under ;-

"The present procedure is the Regional Provident Fund Com-
missioners are expected to finalise their accounts by 30th June 
every 'year and by 15th September the Regional Accountants 
General finalise their accounts and send tbem to the Provident 
Fund Commissioner. He takes 15 days from 15th September to 
30th September. Then he sends them to the C & A G, who takes 
21 m\)nths. He is supposed .to give .it to the Provident Fund 
Commissioner by 15th December. You have ~iven uS time tha.t 
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by end of December they should be laid on the table of the 
House. You would notice from this time schedule that it gives 
to the Corporation, after receipt of the audited accounts by 15th 
of every December, hardly one week in which they should 
finalise the audit report, get it printed, can a meeting of the 
Central Board of Trustees of the Provident Fund, get it approved 
from them, send it to the Government for writing a review and 
then send it to you. You would also notice that from the year 
1980-81, although a very tight time schedule has been laid down, 
the submission got delayed by a few days only. If the audit 
report comes at least 15 days earlier, it would give us some more 
time." 

4.5. Asked to explain the reasons for not laying the Annual Reports 
and Audited Accounts of the Employees' Provident Fund Organisation 
together on the Table of the House, the witness stated that it was not possi-
ble for them to lay Annual Reports and Audited Accounts together before 
1980-81 because they were facing problem in collecting the accounts from 
the Regional Provident Fund Commissioners. and Regional Accountants 

. General and Consolidate them before handing over to. the Auditors for 
auditing. After 1980-81 the procedure was streamlined by drawing up a 
very tight time schedule. and accounts compiled and audited in time and 
both the documents laid on the Table of the House together, with margi-
nal delay. The witness informed the Committee that the Annual Report 
and Audited Accounts for 1984-85 were recehed in the last week of 
December when there was no session of the Parliament. These would be 
placed before House in the Budget Session of 1985. The witness promised 
to adhere to the time schedule in futuie and ensure timely laying of the 
documents on the Table of the House. 

4.6 The Committee are happy to note that steps have since been 
taken by the Empioyees' Provident Fund Organisation for compilation and 
aUditing of accounts of the organisation weIl in time by streamlining the 
procedure and adopting a time schedule for the purpose. The Committee 
trust that with concerted efforts to draw up a plan and programme of 
action, such delays will totally be eliminated in future years. 



CHAPTER V 

iMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
MADE IN PARAGRAPHS 2.10 TO 2.13 OF THE THIRD REPORTS 
(SEVElIlTH LOK SABHA) OF THE COMMITTEE ON PAPERS 
LAID ON THE TABLE REGARDING DELAY IN LAYING THE 
ANNUAL REPORTS AND AUDITED ACCOUNTS OF THE SAHITYA 

AKADEMI 

5.1 The Committee on Papers laid on the Table in their Third Report 
(Seventh Lok Sabha) presented to the House on 26 February, 1981 had 
examined the cases of delay in laying Annual Report and Audited Accounts 
oCthe SahityaAkademi. The recommendations/observations made by the 
Committee in paragraphs 2·10 to 2.13 of the Report in regard to laying of 
the Anoual Reports and Audited Accounts of the Sahitya Akademi and the 
replies ofthe Government thereto are given at Appendix V. 

5.2 the Committee on Papers laid on the Table considered the a~tion 
taken replies received from the Ministry of Education at their sitting held 
Oft 9 July, 1985. The Committee inter-alia noted that in reply the Ministry 
atated that the matter will be placed before the Executive Board of the 
Sahitya Akndemi for c<lnsideration and suitable action. However, inspite 
()f this assurance, the Committee observed that the Annual Reports and 
Audited Accounts of the organisations under them were not being laid on 
the Table of the House within the prescribed period of nine months after 
the elote of the accounting'years. The Committee therefore, de!\ired that 
the representatives of Department of Culture now under the Ministry of 
Human Resource Development be invited to appear before the Committee 
for oral evidence in the matter. 

5.3 The representatives of the Ministry of Human Resource Develop-
Dtent (Det>artment of Culture) accordingly appeared before the Committ1:e 
at their sitting held on 16 January, 1986. 

5.4 On an enquiry by the Committee whether the Annual Reports 
and Accounts were still being prepared on calendar year basis, the Secretary, 
Department of Culture informed that both the documents were now beinl 
prepared in accordance with the directions of the Committee on financial 
year basis from the year 1981-82. 

10 
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s.~ Asked to state whether the constitution of the Sahitya AkadeiDi 
had been amended so as to provide for laying the Annual Report and 
Statement of accounts of the AhdeJIli on the Table of the House within 
nine months of the close of the relevanl accounting year, the Secretary, 
Sahitya Akademi replied in the affirmative and informed the Committee 
that the Constitution of the Akademi was amended on 13 September, 19B1 
and as a result thereof the Annual Report and Audited Accounts of tho 
Akademi for 1983-84 were laid on the Table of the House in the month of 
January, 1985 with a marginal delay of about one month as the Parlia-
ment was not in session in December, 1984. The documents for the year 
19&4-85 had become ready in the month of December, 1985 but could not 
be placed on the Table of the House in view of the delay in printing of it, 
Hindi version. The Committee were informed that both the versions 
would be Placed before Parliament during the Budget Session of Parliament 
in February, 1986 .. 

5.6 The Committee note with salisfaction that as recommended by 
them Annual Reports of the Sahitya Akademi are now being compiled on 
financial year basis synchronising with the ~ tatement of accounts and both 
the documents are being laid on the Table of the House together from the 
yoar 1981-82. 

5.7 The Committee were informed that the documents for the year 
1984-85 had become ready in the month of December, 1985 but could Dot 
be placed on the Table of the House in view of the delay in printing it. 
Hindi versions. The Committee feel that this delay could have been avoi~ 
tfed by judicious planning in advance in accordance with the guideline. 
prescribed by the Committee to process the various stages within a period 
of 9 months of the close of the accounting year. 

5.8 The Committee, therefore. recommended that the Ministry of 
Human Resource Development (Department of Culture) should lay down 
a time bound programme, in consultation with the Sahitya Akademi and 
the audit authorities, to complete all formalities within tbe time limit 
prescribed by the Committee so that the aunual reports and audited acco· 
unts (in both versions) are laid before P,lTliament within 9 month. of tb, 
close of the accounting year. 



CHAPTER VI 

tMtLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
MAbE IN PARAGRAPHS 1.20 TO 1.28 OF THE FOURTH REPORT 
(SEVENTH LOK SABHA) OF THE COMM:ITTEE ON PAPERS LAID 
ON THE TABLE REGARDING DELAY IN LAYING CERTIFIED 

ACCOUNTS OF ANIMAL WELFARE BOARD 

The Committee on Papers laid on the Table in their Fourth Report 
(Seventh Lok Sabha) presented to the House on 6 M~y, 1981 had examined 
the cases of delay in laying the certified accounts and Audit Report of the 
Animal Welfare Board for the year 1974-75 onwards. The recommenda-
tions/observations made by the Committee in this regard and replies of 
Government thereto are given at Appendix VI. 

6.2' The Committee on Papers laid on the Table considered the 
action taken replies received from the Ministry of Agriculture (D~partment 
of Agriculture and Cooperation) and felt that despite the acceptance by 
the Ministry of the Committee's recommendation for timely presentation of 
reports and accounts to Parliament and instructions issued ID that regard 
the Annual Reports and Audited Accounts of Organisations under them 
were not being laid on the Table of the House within the prescribed period 
of nine months after the close of the accounting years. The Committee, 
therefore, desired that the representatives of the Ministry of Agriculture 
might be invited to appea'C before the Committee for oral evidence in the 
matter. 

6 3 The representa tives of the Agriculture and Rural Development 
appeared before the Committee at their sitting held on 1 October. 
1985. 

6.4 On being enquired whether the time bound programme as sugges-
ted by the Committee on Papers laid on the Table has since been 
drawn to up, the Additional Secretary, Ministry of Agriculture and Rual 
Development stated that the same had already been drawn in consultation 
with the Director of Audit so as to ensure that the Annual Reports and 
Audited Accounts of the Animal Welfare Board are laid on the Table of 
the House in time i.e. by December, every year. 

6.5 On being pointed out that the Annual Reports and Audited 
Accounts of the Board for 1978-79 and 1979-80 were not laid on the Table' 
of the House simultaneously and there was a gap of about 2 years in 
between their laying On the Table. the witness stated that when the Annual 
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Report for 1978-79 was laid on the Table of the House the audited Accou· • 
nts were left out by mistake. The Annual Report for 1979·80 was laid on 
the Table of the House on 30 November, 1981 but the Audited Accounts 
fOr this year Wf're laid on 29 March, 1982 for the reasons that the Rules of 
the Animal Welfare Board, as per re:ommendation of the Committee on 
Papers laid on the T~ble, were required to be amended and it could be 
done only in April, 1981 after consulting the Animal Welfare Board and the 
Ministry of Law. The witnes,; further stated that now the delay in laying 
the Annual Reports and Audited Accounts On the Tahle of the House had 
come down and these documents for 1984-85 would be laid in time i.e. 
by December. 1985. 

6,6 The Committee regret to note that inspite of the earlier recomme-
ndation of the Committee on Pap'~rs laid on the Table vide para 3.5 of the 
First Report (Fifth Lok Sabha) that the Annual Report and Audited 
Accounts should be laid -on the Tables simultaneously. the Ministry of 
Agriculture (Department of Agriculture a;:ld Cooperation) failed to lay the 
Reports and Accounts of the Animal Welfare Board together for 
the years 1978·79 and 1979-80. In this connection, whereas, the Ministry 
have stated that the annual report and audited accounts for the year 
1978-79 was not laid together my mistake the explaualion given for 
the same lapse in respect of the report and accounts for the year 1979-80 
that the delay had occurrec because of the amendments affe.::ted in 1981 
in the Animal Welfare Board (Administration) Rules. 1962 as suggested 
by the Committee on Papers (aid on'the Table. is totally unconvincing. The 
Committee in their Fourth Report (Seventh Lok Sabha) presented in March 
1981 had only suggested that the Animal Welfare Board Administration 
Rules, 1962 be amended so as to make a provision therein for laying the 
certified accounts and the annual report of the Board before Parliament 
with a view to bring them in line with the earlier recommendation of the 
Committee made in this regard. The Committee fail to understand as to 
how this amendment could stand in the way of laying the reports and 
accounts of the Board for the year 1979-80 together. 

6.7 The Committee hope that the Ministry of Agril.:ulture would 
make sincere efforts to avoid snch, 'lapses and ensure that in future tLe 
annual reports and audited accounts of all organisations under them. are 
presentad to Parliament together and within the stipulated period. This 
will facilitate the Members in their study and proper appreciation of the 
progress and functioning of the organisation and result in more fruitful 
and purposeful discussion on the Demands for Grants of the Mini~try. 



CHAPTER vii 

IMPLEMENT A nON OF RECOMMENDA nONS/OBSER 'lATIONS 
IN Pt\.RAGRAPHS 1.16 TO 1.20 OF THE FIFTH REPORT (SEVENTH 
LOK SABHA) OF THE COMMITTEE ON PAPERS LAID ON THE 
TABLE REGARDING DELAY IN LAYING ANNUAL REPORTS OF 

BONGAIGAON REFINERY AND PETROCHEMICALS LIMITED 

7.1 The Committee on Papers laid on the Table in their Fifth Report 
(Seventh Lok Sabha) presented to the House on 12 March, 1981 had eu-
miaed the cases of delay in laying the Annual Reports of the Bongaigaon 
Refinery and Petrochemicals Limited. The recommendations/observatiOJJI 
made by the Committee in tbis regard and the replies of Governmeot 
thereto are given .at A.ppendix VII. 

7.2 The Committee on Papers laid on the Table considered the actio!} 
taken replies received from Ministry of Energy at their sitting held on 9 
July 1985. The Committee Inter-alia observed that despite the acceptance 
by the Ministry of the Committee's recommendation for timely presenta-
tion of reports and accounts to Parliament and instructions issued by the 
Ministry in that regard, the Annual Reports of the Bongaigaon Refinery 
and Petrochemicals Limited for periods upto 1983-84 conlinued to be 
placed before Parliament with delay. The Committee therefore, desired 
that the representatives of the Ministry of Petroleum and Natural Gas be 
invited to appear before the Committee for oral evidence in the matter. 

7.3 The representativ~ of the Ministry of Petroleum and N~tI,lfal 
Gal appeared before the Committee at their sitting held on 27 January. 
191 . 

7'4 Asked to explain the circumstances which led to delay in layins 
the Annual Reports and Audited Accounts before Parliament during the 
period from 1979 to 1983, the Joint Secretary, Ministry of Potroleum and 
Natural Gas stated that during that period the Company was passing 
through a period of agitation In Assam. Secondly their Offices were split 
in two different places; one in Delhi and the other in Assam. The Auditors 
were also hlsitant to go to Assam due to the agitation. Even after getting 
the accounts finalised, there were problems in getting them printed. 

7.5 In reply to a question as to how the work of compilation Qf 
accounts, drafting of report, auditing of accounts etc. got hampered beca-
use of the disturbed conditions in Assam, the Chairman and Manaainl 
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Director, Bongaigaon Refinery and Petro-chemicals Limited informed the 
Committee that during ]979-80 in a period of 4t months, 56 days were 
lost on account of picketing, bandhs and various non-cooperation activities 
and again during the years 1980-81, 1981-82 and ]982-83,69, days. 6 days 
aad 24, da:ys respe-ctively were lost on account of agitational activities. 
During the agitation period, the accounts staff were available only for a 
part of the period for attending to minium day-to-day work like payment, 
bills, etc. Closing of accounts involved detailed postings ofsub-Iedlcrs 
and other ledgers. The Auditors were also hesitant to go to the office at 
site. All this contributed 'to dela~. These consequential delays continued 
and substantial progress could be achieved only in the year 1983-84 by 
adopting several positive steps like getting the auditors appointed much in 
advance, computerisation of ledger preparation and groupings etc. 

7.6 The Committee note that the Annual Report and Audited Acco-
unts of the Bongaigaon Refinery and Petrochemicals Limited for the 
later years 1979-80, 1980-81, 1981-82, 1982-83 and 1981-84 were laid on 
the Table of Lok Sabha on 23.3.1982, 15.3.1983.28.2.1984,8.5.1984 and 
22.1.1'85 with the delay of 15 months, ]4! months. 14 months. 4 months 
and 22 days respectively. The reasons for the perennial delay has been 
atributed to the disturbed conditions. at that time, in Assam where the 
refinery is located and the resultant loss of working days. The Committee 
however, note with satisfaction the progr'ess shown by adoption of positive 
steps which has resulted in laying the reports and accounts of the years 
1984-85, without any delay; The Committee desire the Ministry to sustain 
this improvement in laying the documents on the Table of the House in 
future. 



CHAPTER VIII 
lMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
MADE IN PARAGRAPHS 2.10 TO 2.15 OF THE FIFTH REPORT 
(SEVENTH LOK SABHA) OF THE COMMITTEE ON PAPERS LAID 
ON THE TABLE REGARDING DELAY INLAYING ANNUAL 
REPORT AND AUDITED ACCOUNT'OF THE SHIPPING DEVELOP-

MENT FUND COMMITTEE 
8.1. The Committee on Papers laid on the Table in their Fifth Report 

(Seventb Lok Sabba) presented to the House on 12 March, 191U had exa-
mined the cases of delay in laying the Annual Report and Audited AccGO 
unts of the Shipping Development Fund Committee. The recommenda-
tions/observations made by the Committee in paragraphs 2.10 to 2.15 of 
the report regarding delay in laying the annual reports and audited acco-
unts of the Shipping Development Fund Committee and the replies of 
Government thereto are given at Appendix-VIII. 

8.2. The Committee on Papers laid on the Table considered the 
action taken replies received from the Ministry of Shipping and Transport 
at their sitting held on 9 July, 1985. The Committee inter-alia observed 
thJ!t despite the acceptance by the Ministry of the Committep's recommenda-
tion for timely presentation of reports an4 accounts to Parliilment and the 
instructions issued by the Ministry in that regard, submission of the 
Annual Reports and Audited Accounts of the Shipping Development Fund 
Committee continued to be delayed. The Committee. therefore. desired 
tlaat representatives of the Ministry of Transport be invited to appear 
before the Committee for oral evidence in the matter. 

8.3. The representatives of the Ministry of Transport appeared before 
the Committee at their sitting held on 16 January, 1986. 

8.4. On being enquired whether the amendment in the Merchant Shi-
pping Act had been effected as recommended by the Committee on Papers 
laid on the Table providing therein the time limit of nine months for lay'ng 
on the Table of the House the Annual Report and Audited Accounts of 
the Shipping Development Fund Committee, the Additional Secretary, 
Ministry of TraD6port replied in the negative saying that a Committee had 
been set up to consider the amendments necessary in the Merchant Shipp-
ing Act and that the purpose would be served by amending the Shippiag 
Development Fund Committee Rules, 1960. He further stated that the 
delays have since been reduced. except in 1983-84 when there was slight 
increase in delay and. efforts were being mad~ to eliminate the delay totally. 
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For this purpose the Ministry had issued clear instructions to the Shipping 
Development Fund Committee to draw up a time schedule in consultation 
with C & A.G. covering the entire process of finalising the Annual Reports 
and accounts and laying them on the Table of the House, and a senior 
0Iicer Itaa bees made responible to monitor iL 

8.5. As regards the ether steps taken to elimiuate delay, tbe witneu 
stated tltat Shipping DeveloptBellt Fund Committee has already been direc-
ted to .... aid prOll'acted correspoadencc with the audit authorities 
and teft.Je the mattet"by personal co:n.tacts and in. order to cat sltort the 
time taken in printing they have been advised to have the Aunual Reports 
and Audited Accounts printed and kept ready instead of waiting for receipt 
of Audit Report from the Auditors. Audit Reports running into 15 pages 
or 10 receiv.ed thereafter could be got printed subsequently. 

1.6. The recommeadation of the Committee on Papers laid on the 
TMJe to £vcMd delay in laying the annual reports and audited accounts of 
die Sbippiag Development Fund Committee and to £mend the Merchant 
ahippift' Act, 195& for tile purpollC was made as rar back as March, 1981 
aod noted by Government for compliance in June, 1981. The Committee 
are distressed to observe that even after a lapse of nearly five years. the 
stlite of affairs remains the same in as much as the reports and accounts of 
tbe Shipping Development Fund Committee continue to be laid on the 
'Table of the House witb delay and the Merchant Shipping Act, j951l or 
the Rules thereunder still rema'n to be amended. This displa)'$ a wry 
oomplaceat .~itude 011. the pari of the Ministry and is sad commeauuy on 
tlse .. _Mel' in w~iclt the Ministry bad reacted to the recommendation of 
a Parliamentary Committee. The Committee desire that the Government 
should take immediate decision to either amend the Merchant Shipping 
Act or tbe Te~vant rules for the purpose and take action toe1fect the 
necessaO' amendment without further delay. In this connection, the 
Committee also recommend that with a vIew to eliminate such delays in 
'future. tbe Ministry of Transport should make an Officer responsible in t'he 
Ministry as also in tbe ShIpping Development Fund Committee to coordi-
nate and ensure strict compliance of the time schedule with a view to 
obviate dela., in laying the Annual Reports' and Audited Accounts of tbe 
Committee. in future. 



CHAPTER IX 

IMPLEMENTATION OF RECOMMENDATIONS/OBSERVATIONS 
tofADE IN PARAGRAPHS 3.7 TO 3.9 OF THE FIFTH REPORT 
(SEVENTH LOK SABHA) OF THE COMMITTEE ON PAPERS LAID 
ON THE TABLE REGARDING DELAY INLAYING THE AUDITED 

ACCOUNTS OF THE NA TIONALBOOK TRUST, NEW DELHI. 

9.1 Tbe Committee on Papers laid on the Table in their Fifth Report 
(Seventh Lok Sabha) presented to the House on 12 Marcb. 1981 had 
examined the cases of delay in laying the Audited Accounts ot the Nati-
oDal BOok Trust, India. New Delhi for the years 1977-78 and 1978-79. 
The recommendations/observations made hy the Committee in paragraphs 
~.7 to 3.9 of the Report in regard to laying of the Aanual Reports and 
Audited Accounts of the National Book Trust and replies of Government 
thereto are given at Appendix-IX. 

9.2. The Committee on Papers laid on the Table considereu the 
action taken replies received from tbe Ministry of Education and Culture 
and desired that tbe representatives of the Ministry migbt be invited to 

. appear before the Committee for further clarification in the matter. 
9.3. The representatives of the Ministry of Human Resource Deve-

lopment appeared before. the Committee at thei~ sitting held on 16 January 
1986. 

9.4. On being enqu.ired whether the tim~ bound programme as su-
sgested by the Committee on Papers laid on the Table ~ad been drawn up, 
and if so. what was the improvement thereon. the Sepecial Secretary, 
Department of Education replied in the affirmative and stated that the rules 
had also been amended on 24 July. 1980 and as a result thereof tbere had 
been a slight improvement in the situation from the year 1979 as compar-
ed to the previous years. However. again in 1 °82-83, the improvement 
had gone down. He further stated that in order to expedite submission 
of Annual Reports and Audited Accounts, the Ministry had reminded the 
Trust on ten occasions during the period from April, 1983 to August 1984. 
According to the Ministry the main reasons contributing to the delay were 
(i) the National Book Trust also sold books through their stockists and 
also many miscellaneC'us parties "ere buying beoks directly frem National 
Book Trust. They had many creditors. At the end of the year, aU the 
accounts bad to come from the ftockists; crr(1itors end otbers. This lead 
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to delay; (ij) the accounts officer of the Trust was iII. The next petson 
'deputed to look after his work also fell ill and no other officer 
was deputed to look after the work thereafter; and (iii) the audIting of 
accounts by Auditors also took time. 

9.5· As reg.ards the remedial meuures proposed to be taken by the 
Ministry, the witness stated that the personal contact would be made by 
Ministry with the Chairman, NBT and all the delays Which had been tak-
ing place would be broght to his notice. Secondly, the procedure now 
being followed would be examined to see whether any further improve-
ment could be made. Thirdly the actual strength of NBT on the accountl 
side would' be examined, so that if there was a need to strengthen it fur· 
ther, it would certainly be done. 

9.6. In the course of general discussion, the Joint Director, Natioaal 
Book Trust explained in brief the working 0 1 the Trust. The witness indio 
cated that the sale of books published by NBT is very low as compared to 
the private publishers for various rca.ons. The Committee suggested that 
in order to raise the sale of books N BT might consider the feasibility of 
making it compulsory for all the village libraries getting grants from State 
Go\ernments to buy books from the National Book Trust, The Trust 
might also consider the feasibility of selling their books through mobile 
book shops. 

9.7. The recommendations of the Committee on Papers Laid on the 
Table for timely presentation of the annual reports and audited accounts 
of the National Book Trust were made in the year 1981 which had been 
accepted by the Ministry of Education and Culture saying that the Rules 
of the National Book Trust had since been amended so as to be able to 
adhere to the time schedule laid by the Committee for the purpose. The 
Committee are, how eyer, constrained to observe that inspite of the various 
steps taken by the Ministry, these documents have continued to be laid 
on the Table of the House with delay. The annual reports and accounts 
for the year 1979·80 were laid on 16.3.1981: for 1980·8i on 4.3.1982; for 
1981-82 on 24.2.1983 for 1982-83 on 23.8.1984 and for 1983-84 on 16.5.1985 
with a delay ranging from 2 to 8 months. Needless to say that the late sub· 
mission of these documents to Parliament served no purpose to Members 
of Parliament especially in cases where demands for grants of the Ministry 
concerned had by then been voted upon. 

9.8· The Committee are not convinced by the reasons advanced by 
the Ministry of delay which are mainly administrative in character viz., 
time involved in obtaining the accounts from the stockists, creditors. etc., 
illness of accounts staff, delay in auditing of accounts etc. and feel that 
luch matters could be well taken care of by advanced planning, proper 
l\1pervision and remedial actions. The Committee recommend that the 



10 
Ministry of Human. Resourc;e Developmcnt should takc steps to. eliminate 
t.be proeedural ~olls€raiDts in collecting the accounts by issuin, stalleJiD& 
instructions to the stockists, creditors and others to furnish account quar-
tely and if possible at the end of every month instead of at the end of the 
~ e8f so as to ensure timely finalisation of accounts and· presentation of 
AnrlOal lteports and Audited Accounts of the Trust to the House wTtllio 
the prescribed period of nine months after tbe close of tift: acc()QDtiDg 
years. 



CHAPTER" 

ACTION TAKEN BY GOVERNMENT ON THE RECOMMENO-
ATIONS/OBSERVATIONS MADE BY THE COMMITTEE ON PAPERS 
LAID ON THE TABLE IN THEIR FIRST AND FOURTH REPORTS 

(SEVENTH LOK SABRA) 

10.1. The recommendations/observations made in respect of the 
Indian School of Mines, Dhanbad and the Central Tibetan School Admini-
stration, New Delhi contained in the First and Foul7th Reportll (Seventh 
Lok Sabha) of the Committee on Papers Laid OIl: the. 'firbler: OD: which 
Government have taken action, have been shown in a statement at 
Appendices-X and Xl. 

10.2. The Committee note with satisfaction the- action taken by the 
Go~nunenlon· their recommendations/observations made in respect of the 
aforesaid QrganiSations, as indicate~ in. Appendices X and Xl. 

NEW DEt-HI.; 
29 April. 1986 
9 J<lA.i.Jtlkha, 15HJ1J (.!Iaka) 

M. V. CHANDRASHEKARJ\ MUR1'HY, 
. Clmirmtllfi, 

Committ.ee on Paper Laid on: t-l"f! Ttlbtrtt;. 
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.cribed period of aiD
e m

onths after 
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